h
I TEM NO. 36 REA STRAR COURT. 1 SECTION Il 1T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M A. SAYEED

Petition(s) for Special Leave to Appeal (Civil) No(s).39980/2012

JUSTI CE G K. MATHUR (RETD.) Petitioner(s)
VERSUS
COW SSI ONER OF | NCOVE TAX, MEERUT & ANR Respondent (s)

(Wth prayer for interimrelief)

Date: 13/08/ 2013 This Petition was called on for hearing today.

For Petitioner(s)
M. Pradeep Kumar Mathur, Adv.
Ms. Laxm Arvind, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

It appears that the standing counsel for both the respondents
been duly served through dasti (F/ A) but none appeared.

No further steps required.

The matter be processed for listing before the Hon’ble Court, as
rul es.
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